3L. No. 24 K
?L.

BEFORE THE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOKATA.,
Original Application No.115 of 2024/EZ

IN THE MATTER OF:
Concern For Kolkata
“VS- T LS Applicant
State of west Bengal & Ors
....... Respondent
INDEX
Affidavit R
e . : 7O
Verification "i,‘; 5‘7
Minutes of the meeting -Annexure A ‘-‘ \'(13 5 \ ¢, 4,
[oatrs
PAUSHALI BANERJEE
\ : ADVOCATE
$QTAR}* 7A, KIRON SHANKAR ROY ROAD,
>/ subhendu N2\ KOLKATA-700001
O Baneriee o
<[ Kolkat= (BRP)
: Regd. No_ 108/2022 m
Expiry Date Q
1/4/2027 ég
@
S or

7 ¢ NOV 2024




BEFORE THE NATjONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOKATA.
Original Application No.115 of 2024/EZ

IN THE MATTER OF:
Concern for Kolkata

-VS - Do NEEEERE Applicant

State Of West Bengal & Ors

....... Respondent

AFFIDAVIT ON BEHALF OF KOLKATA METROPOLITAN
DEVELOPMENT AUTHORITY .

I, Dipto Roy Chowdhury , son of Late J.P. Roy Chowdhury, aged about
44 years, by occupation service, work for gain as Executive Engineer, Estate &
Asset Management Sector, Kolkata Metropolitan Development Authority,
having office at Unnayan Bhavan , Block-A, Sector- II, Salt Lake City, Kolkata-

700-091, do hereby solemnly affirm and state as under:-

13 That I am the Executive Engineer , Estate & Asset Management

Sector , Kolkata Metropolitan Development Authority . 1 am well

Subhendu
Banerjee
Kolkai: (BRP)
Regd. No 01)8/2022
Expity Date
1/14/2027




acquainted with the facts ang circunhséné ‘ }the case and I have been
duly authorized to affipy this affidavit on behalf of the Kolkata

Metropolitan Development Authority

2. I'submit that the answering respondent have complied with the orders of
this Hon’ble Tribunal arising out of different matters before this Hon’ble

Tribunal .

3. I submit that this Original Application is a letter Petition where the
Applicant have prayed to take immediate action for dredging and

desiltation of the Rabindra Sarobar lake.

4. 1 submit that one meeting of the Extended Expert Committee constituted
by KMDA was held on 03/10/24 in presence of (I) Dr Kalyan Rudra,
Chairman WBPCB, (ii) Smt. Nandini Ghosh, Secretary, KMDA, (iii) Dr
Anirban Roy, Research Officer, WB Bio-Diversity Board, (iv) Advisor
KMDA (v) Chief Engineer, E & AM Sector, KMDA, (vi) The Senior law
Officer KMDA, ( vii) Executive Engineer, BPPD-I E&AM Sector KMDA,
(viii) Representative from clubs located within Rabindra Sarobar. Copy of

the minutes of the meeting is annexed herewith and marked as Annexure

Subhendu
Banerjee
Kolka (BRP)
Read. Nc 008/2022
Expiry Date
11412027
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5. In the meeting of the expert committee held On 3/10/24 it was decided

as follows

(1) Samples of sediments collected from the bed Of the water body is to be \

tested,

(ii) DO & BOD of the Water Body to be tested at various layers.

(IIT) A Bathymetric survey requires to be conducted for which of water

resources, Jadavpur university shall be approached and one request

letter in this regard will be placed to them.

Upon the receipt of the said results, the Extended Expert Committee shall

explore the requirements of dredging the silt so accumulated in the water

body . If the dredging work is considered to be essential after assessment
of all parameters, Hon’ble NGT shall be subsequently approached for
mechanical dredging which involves petrol/diesel operated mechanical

equipments. It is to be mentioned here that due to the depth of the water

and other insfrastructural issues , manual dredging may not be possible to

be done in the lake.

6. The expert committee also decided several other measures for the upkeep

of the water body including restriction o i .
L y g n feeding of fishes in the water

ZOTA ™ .
| ,7* ‘\O R }/* dy, restrict public nuisance, surveillance through out the water body etc.
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. utes of the meeting of Extended E : . dra Sarobar held on 03.10.2024
in Xpert Committee of Rabl;ﬂszlt Lake, Kolkata, to discuss the

t the Conference Roo .
12:00 Noon 2 i Paribieg o :
w to the accumulation of sedhﬂ:ntg?:‘t’::vggerbod dredging of the water body and

other miscellaneous issues:

c prescnt:- /["A\ N
M mbt?fs 5 éo R }/*)\'\

pr. Kalyan Rudra, Chairman, WBPCR

I.

;i Smt. Nandini Ghosh, IAS, Secretary, Kvp / s N\
i o A. () Subhen £

fil. Dr- Anirban Roy, Research Officer |y . . sty Board. 9 Raner)e€ \ D}

iv. The Advisor’ K \d I}A- ’ -B. BlO—DlVCI'Slty / ‘.\O““. lrf,[z}))' ( Z!

v. The Chief Engineer, E&AM Sector, KMDA O Regd "‘a:ioﬂ f%)

vi. The Superintending Engineer, Construction Ci AM, KMDA. A\ Fxpu 2

vii. The Senior Law Officer, KMDA. ruction Circle, E& >, V2027 d‘)&/

yiil. The Executive Engineer, BPPD-I, E&AM Sector, KMDA- “Arror ¢

ix. Representatives from Clubs located within Rabindra Sarobar.

sions were initiated

Dr. Kalyan Rudra, Chairman, WBPCB presided over the meeting and detailed discus
and to explore the

relating to the continuous accumulation of sediments in the Rabindra Sarobar waterbody
possible mechanisms for addressing this problem.
the aforesaid matter:-

The following decisions were taken in the meeting regarding
obar waterbody is to be tested and

1. Samples of sediments collected from the bed of the Rabindra Sar

examined for assessment of various parameters including Toxicity.
9 DO & BOD of the waterbody to be tested at various layers. Both the above mentioned tests in SI no.

1 & 2 are to be conducted by WBPCB for which a request Jetter is to be initiated from the end of

KMDA.

3. A Bathymelric survey requires to be conducted for which School of Water Resources, Jadavpur

University shall be approached and one request letter is this regard will be placed to them.

Upon the receipt of the test results, the Extended Expert Committee shall explo
If the dredging work is considered to be essential after assessment of

re the requirements of dredging

the silt so accumulated in the waterbody.

‘ble NGT may be subsequently approached for mechanical dredging which involves

all parameters, Hon

petrol/ diesel operated mechanical equipments. It is to be mentioned here that due to the dépth of the water

and other infrastructural issues, manual dredging may not be possible to be done in the Lake.

Some other miscellaneous issues related to the Rabindra Sarobar premises were also discussed and
decisions were taken which are as follows:-
* The committee was appraised regarding the arrangements taken up by KMDA for the forthcoming
Chhat Puja.
* A meeling of the Sub Comumittee of Rabindra Sarobar related to Bio-Diversity, flora and fauna shall
be scheduled after Puja as per availability of the members to discuss various afforestation proposals
that have been received time to time by KMDA from various organizations.
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o The matter regarding ins ’
Iﬂﬂatj Chme a

Rabindra Sarob
obar has been PTOposed and yerb. Ity coﬂ“eﬂwd.
ally cot® i
g

o Fencing work is required for th
€ existin s Jant

g medicinal P :

ized Mali M2y

proper mamtenance of the garden, dep.mont of a 820

o It has been decided that feeg; S F 4 fishes sh be
; _ animals an :
Rabindra Sarobar premises and' notices shall be put up in consp?

Jocations inside Rabindra Sarobar likewise,
of the Rabindra Sarobar

o Notices shall be put up to restrict pyplic nuisance at 1€ st

premises mainly along the Baroj Road side
Kolkata Police shall again be approached with the propo®
the Rabindra Sarobar premises for better surveillance.

41 for installation

The proposal for inclusion of representative from Fisheries Department, Go
Department, Calcutta University into the Extended Expert Commi

all

placed before the committee which was agreed upon by
of occasional fish death in the Lake.

Department will help us in sorting out the underlying causes
Proposal for requirement of Female Security Personnel at the Rabindra Sarobar for better checking
committee which was accepted by all

and monitoring over the female visitors was placed before the

the members.
g strict compliance to the SOP in

o Letter to be issued to the Clubs within Rabindra Sarobar regardin

connection with the Rowing activities along with a reminder regarding

kinds of food wastes into the Waterbody.
r Durga Puja to discuss other

o A meeting with the clubs is to be scheduled at Rabindra Sarobar afte

related issues.

s to and from the chair.

there was no other points to discuss, the meeting ended with vote of thank

Memono. 12 /1(8)/DG/E&AM/KMDA/F-06
Copy forwarded for information to -

The Secretary, KMDA.
Dr. Anirban Roy, Research Officer, W.B. Bio-Diversity Board.

The Advisor, KMDA.
The Chief Engineer, E&AM Sector, KM
The Superintending Engineer, Constru¢
The Senior Law Officer, KMDA.

AM Sector, KMDA.

The Executive Engineer, BPPD-I, E&
Representatives from Clubs located within Rabindra Sarobar.

DA.
tion Circle, E&AM, KMDA.

¢t Safari Park Premises within

thin Rabindra Sarobar and for
e considered if possible.
strictly prohibited inside the

cuous places and in different

of CCTVs throughout

WB and Botany
ttee of Rabindra Sarobar was

members. The inclusion of the Fisheries

prohibition of disposal of all



